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RAJYA SABHA 
Thursday, the 20th July, 2023 / 29 Ashadha, 1945 (Saka) 

The House met at eleven of the clock, 
MR. CHAIRMAN in the Chair.  

(The National Anthem, ‘Jana Gana Mana’, was played) 

OBITUARY REFERENCES 

MR. CHAIRMAN: Hon. Members, I refer with profound sorrow to the passing away of 
a sitting Member of this house, Shri Hardwar Dubey and former Members, Shri Dawa 
Lama, Shrimati Usha Malhotra and Shri Solipeta Ramachandra Reddy. 

Shri Hardwar Dubey passed away on the 26th of June, 2023. He represented 
the State of Uttar Pradesh in this august House. He was barely halfway through his 
term since its commencement in November, 2020. 

I share a personal bond with him. We both belong to the legal fraternity. Shri 
Dubey was a passionate conservationist at heart, his deep commitment towards 
protection of wildlife and natural heritage was always reflected in his participation in 
the House. 

Born on 1st June, 1949, at Husainabad in Ballia District of Uttar Pradesh, Shri 
Dubey took special interest in eradicating social problems affecting the society. He 
served as a Member of Uttar Pradesh Legislative Assembly for two terms and was 
also Minister of Finance in the Government of Uttar Pradesh. 

In the passing away of Shri Hardwar Dubey, the country has lost an able 
administrator, dedicated environmentalist and a committed parliamentarian. 

Shri Dawa Lama, a former Member of this House, who represented the State 
of West Bengal, from April 1996 to 2002, passed away on the 3rd of April this year. Shri 
Lama also served as a Member of West Bengal Legislative Assembly and as Minister 
of State in the Government of West Bengal, holding various portfolios. 

Born on 18th August, 1929, at Chong Tong Tea Estate in Darjeeling, West 
Bengal, Shri Lama worked assiduously for the upliftment of poor peasants and tea 
garden workers. 



 

In the passing away of Shri Dawa Lama, the country has lost a dedicated 
social worker, whose commitment to the cause of the upliftment of the most 
downtrodden was reflected equally both inside and outside this House. 

Shrimati Usha Malhotra passed away on the 6th of April, 2023. She 
represented the State of Himachal Pradesh in this august House from April, 1980 to 
1986. 

Born on 6th August, 1933, in Lahore, undivided India, Shrimati Usha Malhotra 
was actively associated with the Indian Red Cross Society and women's welfare 
activities. An ardent advocate of women empowerment, she broke gender stereotype 
in public life.  She also represented the nation at various conferences in Geneva, 
Moscow and Brighton.  

 With the loss of Shrimati Usha Malhotra, the country has lost an ardent 
advocate of gender justice and a face of women empowerment.   

Shri Solipeta Ramachandra Reddy who passed away on 27th June, 2023 
represented the State of Andhra Pradesh from April 1996 to 2002.  Shri Reddy also 
served as a Member of the Andhra Pradesh Legislative Assembly from 1972 to 1978.   

Born on 17th May, 1935 in Siddipet District of the present State of Telangana, 
Shri Reddy worked relentlessly for the cause of farmers, workers, women and always 
advocated for greater harmony among fellow citizens. 

In the passing away of Shri Solipeta Ramachandra Reddy, the country has lost 
a committed soul who represented the interests of the most downtrodden in this 
House. 

We deeply mourn the passing away of Shri Hardwar Dubey, Shri Dawa Lama, 
Shrimati Usha Malhotra and Shri Solipeta Ramachandra Reddy. 

I request Members to rise in their places and observe silence as a mark of 
respect to the memory of the departed. 

 
(Hon. Members then stood in silence for one minute) 

 
MR. CHAIRMAN: Secretary-General will convey to the members of the bereaved 
families our sense of profound sorrow and deep sympathy. 

As a mark of respect to the memory of Shri Hardwar Dubey, sitting Member, 
the House stands adjourned to meet at 12.00 noon. 

 
The House then adjourned at eight minutes past eleven of the clock. 
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The House reassembled at twelve of the clock,  
MR. CHAIRMAN in the Chair. 

 
BIRTHDAY GREETINGS 

 
MR. CHAIRMAN: Hon. Members, first, a pleasant duty to greet our hon. Members on 
their birthday.  
 I take this opportunity to wish birthday greetings to the hon. Members of 
Parliament, Shri Rajmani Patel; Dr. Laxmikant Bajpayee; and Shrimati Sangeeta 
Yadav. 
 Hon. Members, Shri Rajmani Patel has been a Member of this august House 
since April 2018.  He had also been a Member of the Madhya Pradesh Legislative 
Assembly for four terms from 1972 to 2003.  He has served the society in the role of a 
farmer, journalist, writer and social worker.  He is associated with politics since long.   
 Dr. Laxmikant Bajpayee has been a Member of this House since July 2022 and 
was a Member of Uttar Pradesh Legislative Assembly for four terms.  He distinguished 
himself by serving the society as medical practitioner (Ayurvedic), political and social 
worker, a trader and an industrialist.  He is popular in society as ' कूटर वाले डॉक्टर 
साहब'. 
 Shrimati Sangeeta Yadav has been a Member of this august House since July 
2022.  She has been active in social service since long.  She is working for the women 
empowerment as a Member of the Committee on Empowerment of Women and as a 
Member of the Committee on Education, Women, Children, Youth & Sports.   
 Hon. Members, on my own behalf and on your behalf, I wish them a long, 
healthy and happy life and to be ever in the service of the nation.  

 
 

PANEL OF VICE-CHAIRMEN 
 

MR. CHAIRMAN: I have to inform the hon. Members that Panel of Vice-Chairpersons 
has been re-constituted w.e.f., 17th of July, 2023, with the following Members:  
1.Shrimati P.T. Usha 
2. Shrimati S. Phangnon Konyak;  
3. Dr. Fauzia Khan;  
4. Shrimati Sulata Deo;  
5. Shri V. Vijayasai Reddy;  
6. Shri Ghanshyam Tiwari; 
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7. Dr. L. Hanumanthaiah;  
8. Shri Sukhendu Sekhar Ray.   
 
 Hon. Members will be happy to note that fifty per cent of the Vice-
Chairpersons happen to be women. 
  

   
RESIGNATION BY MEMBER 

 
MR. CHAIRMAN: I have to inform hon. Members that I have received a letter, dated 
11th April 2023, from Shri Luizinho Joaquim Faleiro, hon. Member representing the 
State of West Bengal, resigning his seat in the Rajya Sabha. I have accepted his 
resignation w.e.f. 11th of April, 2023. 
 

  
REGARDING NOTICES RECEIVED UNDER RULE 176 AND 267 AND  

OTHER ISSUES 
 

MR. CHAIRMAN: Hon. Members, I have received 12 notices under Rule 176 for Short 
Duration Discussion, three notices on 'Concerns over recent train accidents and 
railway safety' from Shri A.D. Singh, Shrimati Jebi Mather Hisham, Dr. Amee Yajnik; 
one  notice is over unemployment issue from Shri A.D. Singh, and remaining eight 
notices  are on the issues in Manipur.  They are from Shri Birendra Prasad  Baishya,  
Shri Brijlal, Shri Rakesh Sinha, Shri A.D. Singh, Prof. Manoj Kumar Jha, Dr. John 
Brittas, Shrimati Ranjeet Ranjan… 
 
THE LEADER OF THE HOUSE (SHRI PIYUSH GOYAL): Sir, on behalf of the 
Government, we are ready for a discussion on Manipur. …(Interruptions)..  And, 
there is, absolutely, no problem in accepting this notice.  …(Interruptions).. 
 
MR. CHAIRMAN: Hon. Members, Short Duration Discussion prescriptions are very 
clear – That any Member within his right can give notice to that effect; that notice is 
required to be considered by the Chairman whether it is to be admitted or not; and, 
thereafter in consultation with the Leader of the Council of States, time has to be 
fixed.  Now, since the Leader of the House has volunteered that the Government is 
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keen…(Interruptions)..  for discussion on Manipur, I find the notice is in order.  
…(Interruptions)..   One at a time.  …(Interruptions)..  Sit down.  ..(Interruptions)…  
 
ी मोद ितवारी (राज थान): सर, एलओपी को बोलने दीिजए। ...( यवधान)... 

 
 MR. CHAIRMAN: Hon. Members, as the Government is ready for a discussion on 
Manipur issues, and, as the Government has agreed…     …(Interruptions)..  
 
ी जयराम रमेश (कनार्टक) : सर, एलओपी को बोलने दीिजए। ...( यवधान)... 

 
MR. CHAIRMAN:  Hon. Members, please take your seats.  …(Interruptions)..  Hon. 
LoP,  for a minute, please take your seat.  ..(Interruptions)..  Please take your seats, 
all of you.  ..(Interruptions)… 
 
SHRIMATI RANJEET RANJAN (Chhattisgarh): Sir, Rule 267... 
 
MR. CHAIRMAN: I will hear everyone. You see, Short Duration Discussion on Manipur 
issues has come to be demanded under Rule 176 by various Members.  I have 
indicated their names to you.  So, Members are keen to engage in discussion over 
Manipur issues.  
 
SHRI DEREK O’BRIEN (West Bengal): Sir, Rule 267…(Interruptions)..  It is notice for 
Rule 267…(Interruptions)..   You rule on Rule 267.  …(Interruptions).. 
 
MR. CHAIRMAN: I will come to…(Interruptions).. 
 
SHRI DEREK O’BRIEN: No, no.  Sir, you rule on Rule 267.   …(Interruptions).. 
 
MR. CHAIRMAN: I will come to Rule 267 also. The next item is Rule 267. 
..(Interruptions).. 
 
THE LEADER OF THE OPPOSITION (SHRI MALLIKARJUN KHARGE): Please, one 
minute for me.  I humbly request you. 
 
MR. CHAIRMAN:  One second.  …(Interruptions).. Sit down.  …(Interruptions)… The 
Leader of the Opposition, please. …(Interruptions).. Yes, go ahead.  
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SHRI MALLIKARJUN KHARGE: Respected Sir, I am very sorry; you always speak 
about the procedure and all other things. 
 
MR. CHAIRMAN: Is anything wrong with it?   
 
SHRI MALLIKARJUN KHARGE:  No, no.  I am telling you. 
 
MR. CHAIRMAN: Then, why are you sorry about it? 
 
SHRI MALLIKARJUN KHARGE: One minute. 
 
MR. CHAIRMAN: Why should a senior Member like you be sorry about it?  
..(Interruptions)..   What is there to be sorry about it if I care about the procedure?  
 
SHRI MALLIKARJUN KHARGE:   You allow me to complete, Sir.  …(Interruptions).. 
 
MR. CHAIRMAN: But, don’t be sorry about it.   All of us must follow the procedure.  
We must believe in rule of law. 
 
SHRI MALLIKARJUN KHARGE: Sir, I am following; that is why, I kept quiet; I raised 
my finger. 
 
MR. CHAIRMAN: You are holding the floor. …(Interruptions)..  I allowed you to hold 
the floor.   Continue, please.  
 
SHRI MALLIKARJUN KHARGE: How the Leader of the House suddenly got up and 
said, “we are ready"!  It is because he has not read the Agenda fully as we have also 
given notice under Rule 267. We have also given notice under Rule 267 for 
'Suspension of Business under Rule 267'. It is pertaining to that.  Thus, you have to 
suspend all other Business and take up this, not Half-an-Hour. ...(Interruptions)... 
On Manipur issue ... ...(Interruptions)...  
 
MR. CHAIRMAN:  Hon. Members, ... ...(Interruptions)...  
 
SHRI MALLIKARJUN KHARGE: Let Pradhan Mantri give statement; we will discuss. 
...(Interruptions)...  
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MR. CHAIRMAN:  One second, please  ...(Interruptions)... Hon. Members, we have 
the Listed Business; Rule 267 is the next item.  I have to go sequentially.  I will be 
taking up all issues. But let me tell hon. Members ... ...(Interruptions)... One 
second. ...(Interruptions)... Let me tell hon. Members ... ...(Interruptions)...  
 
SHRIMATI RANJEET RANJAN: Sir, it is very serious ...(Interruptions)... सर, कल जो 
वीिडयो आया, वह सीिरयस था। ...( यवधान)... 
 
MR. CHAIRMAN: Take your seat. ...(Interruptions)... Short Duration Discussion has 
three facets. One, every Member of the House is entitled to give notice for Short 
Duration Discussion. Hon. Members have availed that opportunity, and they have 
sent notices to me. I have considered those notices.  The second stage is that under 
the Rule, under the mandate of the Rule, I have to consult date and time with the 
Leader of the House ... ...(Interruptions)...  
 
SHRI DEREK O'BRIEN: Sir, I am on a point of order. ...(Interruptions)...  
 
MR. CHAIRMAN:  Yes.  
 
SHRI DEREK O'BRIEN:  Sir, my point of order is on only one thing.  It is on Page 92, 
and the Rule here, Sir, is very clear.  
 
MR. CHAIRMAN:  Which Rule?  
 
SHRI DEREK O'BRIEN:  'Rule 267.' I am reading Rule 267, the first line.   
 
MR. CHAIRMAN:  I am on this Agenda.  
 
SHRI DEREK O'BRIEN: Page 92 says, "Any rule may be suspended in its application 
to a motion related to the Business listed before the Council of that day, the rule in 
question shall be suspended for the time being." This means, no other Business till 
Rule 267 is first discussed.  Where is Rule 176 coming to this?  ...(Interruptions)... 
There is no Rule 176.  ...(Interruptions)... It is on Rule 267, and we want a discussion 
here on Manipur.  ...(Interruptions)... We want a discussion,      Manipur,   Manipur,  
Manipur!  * ...(Interruptions)...  

                                         
 Expunged as ordered by the Chair. 
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MR. CHAIRMAN:  Hon. Members, on notice under Rule 176, the Government is keen 
and agreeable for a discussion. ...(Interruptions)... I will have consultation with the 
Leader of the House and decide it accordingly. ...(Interruptions)... The House is 
adjourned to meet at 2.00 p.m. today.  

The House then adjourned at thirteen minutes past twelve of the clock.  

 
 

                         The House re-assembled at two of the clock, 
MR. CHAIRMAN in the Chair. 

 
PAPERS LAID ON THE TABLE 

 
MR. CHAIRMAN:  Papers to be laid on the Table. Secretary-General.  

 
Statement showing Bills passed by the Houses of Parliament during the Two Hundred 
and Fifty-Ninth Session of the Rajya Sabha and assented to by the President 
 
SECRETARY-GENERAL: Sir, I lay on the Table, a statement (in English and Hindi) 
showing the Bills passed by the Houses of Parliament during the Two Hundred and 
Fifty-ninth Session of the Rajya Sabha and assented to by the President:- 

1. The Appropriation Bill, 2023 
2. The Appropriation(No.2) Bill, 2023 
3. The Jammu and Kashmir Appropriation (No.2) Bill, 2023 
4. The Jammu and Kashmir Appropriation Bill, 2023 
5. The Finance Bill, 2023 
6. The Competition (Amendment) Bill, 2023 

       
I. Notification of the Ministry of Science and Technology  
II. Report (2022) of CVC, New Delhi 
 
THE MINISTER OF STATE OF THE MINISTRY OF SCIENCE AND TECHNOLOGY; 
AND THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS (DR. JITENDRA SINGH):  Sir, I lay on the Table:— 
 

                I. A copy (in English and Hindi) of the Ministry of Science and Technology 
Notification No. AI/18/11/SCTIMST/2022, dated the 17th March, 2023, publishing the 
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Sree Chitra Tirunal Institute for Medical Sciences and Technology, Trivandrum 
(Amendment) Regulations, 2022, under Section 33 of the Sree Chitra Tirunal Institute 
for Medical Sciences and Technology, Trivandrum Act, 1980. 

 [Placed in Library. See No. L.T. 9707/17/23] 
 

II. A copy (in English and Hindi) of the Fifty-ninth Annual Report of the Central 
Vigilance Commission (CVC), New Delhi,  for the year ending on 31st of December, 
2022, under sub-section (3) of Section 14 of the Central Vigilance Commission Act, 
2003. 

[Placed in Library. See No. L.T. 9706/17/23] 
 

Reports and Accounts (2020-2021 and 2021-22) of the Centre for Cultural Resources 
and Training , New Delhi; the Indira Gandhi National Centre for the Arts, New Delhi 
and NSD, New Delhi and related papers 

 
THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS; AND THE 
MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI V. 
MURALEEDHARAN): Sir, on behalf of Shri Arjun Ram Meghwal, I lay on the Table, a 
copy each (in English and Hindi) of the following papers:— 

     (i) (a) Annual Report and Accounts of the  Centre for Cultural Resources and 
Training, New Delhi,  for the year 2021-22, together with the Auditor's 
Report on the Accounts.     

(b) Review by Government on the working of the above Centre. 
(c) Statement giving reasons for the delay in laying the papers mentioned at 

(a) above. 
[Placed in Library. See No. L.T. 9649/17/23] 

 
   (ii)   (a) Annual Report of the Indira Gandhi National Centre for the Arts, New 

Delhi, for the year 2020-21.  
(b) Review by Government on the working of the above Centre. 
(c) Statement giving reasons for the delay in laying the papers mentioned at 

(a) above. 
[Placed in Library. See No. L.T. 9756/17/23] 

 
   (iii)  (a) Annual Report and Accounts of the National School of Drama (NSD), 

New Delhi, for the year 2021-22, together with the Auditor's Report on 
the Accounts. 
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(b) Review by Government on the working of the above School. 
(c) Statement giving reasons for the delay in laying the papers mentioned at 

(a) above. 
[Placed in Library. See No. L.T. 9650/17/23] 

 
MR. CHAIRMAN:  Shri Ashwini Kumar Choubey; not present. Shri V. Muraleedharan. 
 
Government of National Capital Territory of Delhi (Amendment) Ordinance, 2023 
promulgated by the President 
 

THE MINISTER OF STATE IN THE MINISTRY OF INFORMATION AND BROADCASTING 
(DR. L. MURUGAN):  Sir, I lay on the Table a copy each (in English and Hindi) of the 
following Notifications of the Ministry of Information and Broadcasting, under Section 34 
of the Prasar Bharati (Broadcasting Corporation of India) Act, 1990:— 
(1)  G.S.R. 288 (E), dated the 13th April, 2023, publishing the All India Radio (Library 

posts) Recruitment Rules, 2023. 
(2) G.S.R. 293 (E), dated the 17th April, 2023, publishing the Doordarshan Assistant 

Director (Official Language) Recruitment Rules, 2023. 
[Placed in Library. See No. L.T. 9693/17/23] 

 

 
 

REPORT OF THE COMMITTEE OF PRIVILEGES 
 

SHRI KUMAR KETKAR (Maharashtra): Sir, I present the Seventy-third Report (in 
English and Hindi) of the Committee of Privileges on breach of privilege arising out of 
allegedly casting aspersions on the hon. Deputy Chairman, Rajya Sabha by a 
Member.  

 
   

SHRI V. MURALEEDHARAN: Sir, I lay on the Table, under sub-clause (a) of clause (2) 
of article 123 of the Constitution, a copy (in English and Hindi) of the Government of 
National Capital Territory of Delhi (Amendment) Ordinance, 2023 (No. 1 of 2023) 
promulgated by the President on the 19th of May, 2023.  

[Placed in Library. See No. L.T. 9992/17/23] 
 
Notifications of the Ministry of Information and Broadcasting 

10 [RAJYA SABHA]



 

REPORT OF THE JOINT COMMITTEE ON THE FOREST (CONSERVATION) 
AMENDMENT BILL, 2023 

 
डा. अशोक बाजपेयी (उ र देश) : महोदय, म वन (सरंक्षण) सशंोधन िवधेयक, 2023  सबंधंी 
सयुं  सिमित के ितवेदन की एक ित (अंगेर्जी तथा िहन्दी म) सभा पटल पर रखता हंू। 

 
   

RECORD OF EVIDENCE OF THE JOINT COMMITTEE ON THE FOREST 
(CONSERVATION) AMENDMENT BILL, 2023 

 
डा. अशोक बाजपेयी (उ र देश) : महोदय, म वन (सरंक्षण) सशंोधन िवधेयक, 2023 सबंधंी 
सयुं  सिमित के सा य का अिभलेख सभा पटल पर रखता हंू। 

 
 

STATEMENTS BY MINISTERS 
 

Status of implementation of recommendations /observations contained in the Two 
Hundred and Forty-first Report of the Department-related Parliamentary Standing 

Committee on Home Affairs 
 
उ र पूवीर् के्षतर् िवकास मंतर्ालय म राज्य मंतर्ी; तथा सहकािरता मंतर्ालय म राज्य मंतर्ी ( ी 
बी.एल.वमार्) : महोदय, म उ र पूवीर् के्षतर् िवकास मंतर्ालय की अनुदान मागं  (2022-23) के सबंधं 
म िवभाग सबंिंधत गृह कायर् सबंधंी ससंदीय थायी सिमित के दो सौ इकतालीसव ितवेदन म 
अंतिर्व ट िसफािरश /समुि य  के कायार्न्वयन की ि थित के सबंधं म व य सभा पटल पर  
रखता हंू। 

 
Status of implementation of recommendations /observations contained in the Three 
Hundred and Seventy-fifth Report of the Department-related Parliamentary Standing 
Committee on Science and Technology, Environment, Forests and Climate Change 

 
THE MINISTER OF STATE OF THE MINISTRY OF SCIENCE AND TECHNOLOGY; 
THE MINISTER OF STATE IN THE PRIME MINISTER'S OFFICE;THE MINISTER OF 
STATE IN THE MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES AND 
PENSIONS;THE MINISTER OF STATE IN THE DEPARTMENT OF ATOMIC ENERGY; 
AND THE MINISTER OF STATE IN THE DEPARTMENT OF SPACE (DR. JITENDRA 
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SINGH):  Sir, I lay a statement regarding Status of implementation of 
recommendations/ observations contained in the 375th Report of the Department-
related Parliamentary Standing Committee on Science and Technology, Environment, 
Forests and Climate Change on Demands for Grants (2023-24) pertaining to the 
Ministry of Science and Technology. 

 
 

GOVERNMENT BILLS 
 

*The Cinematograph (Amendment) Bill, 2019 
 

MR. CHAIRMAN: Shri Anurag Singh Thakur to move for leave to withdraw the 
Cinematograph (Amendment) Bill, 2019. 

 
THE MINISTER OF INFORMATION AND BROADCASTING; AND THE MINISTER OF 
YOUTH AFFAIRS AND SPORTS (SHRI ANURAG SINGH THAKUR): Sir, I move for 
leave to withdraw the Cinematograph (Amendment) Bill, 2019 further to amend the 
Cinematograph Act, 1952. 
   

  
  The question was put and the motion was adopted. 

  
SHRI ANURAG SINGH THAKUR:  Sir, I withdraw the Bill. 
 
SHRI JAIRAM RAMESH (Karnataka): Sir, the LoP wants to speak.      
...(Interruptions)... 
 
MR. CHAIRMAN: The Cinematograph (Amendment) Bill, 2023. ...(Interruptions)...  

 
The Cinematograph (Amendment) Bill, 2023 

 
THE MINISTER OF INFORMATION AND BROADCASTING; AND THE MINISTER OF 
YOUTH AFFAIRS AND SPORTS (SHRI ANURAG SINGH THAKUR): Sir, I move for 
leave to introduce the Cinematograph (amendment) Bill 2023 further to amend the 
Cinematograph Act, 1952. ...(Interruptions)... 

                                         
* The Bill was introduced in the Rajya Sabha on 12th February, 2019 
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The question was put and the motion was adopted.  
 

SHRI ANURAG SINGH THAKUR: Sir, I introduce the Bill.   ...(Interruptions)...                    
                       
MR. CHAIRMAN: Shri Arjun Munda ...(Interruptions)... Take your seats. 
...(Interruptions)... Let there be order in the House. ...(Interruptions)... Let there be 
order in the House. ...(Interruptions)...  
 
THE LEADER OF THE OPPOSITION (SHRI MALLIKARJUN KHARGE): Sir, I am 
raising my hand. I am not given chance to speak on Rule 267. On Rule 267, I have 
already given notice. In the morning at 9.00 o'clock or earlier, I sent my people to 
submit it because tomorrow you can say that I have not given the notice in time.  So, I 
have made my full efforts to attract your attention and give notice.  But, unfortunately, 
I am not allowed to raise this issue under Rule 267.  * ...(Interruptions)... 
 
MR. CHAIRMAN: Hon. Members ...(Interruptions)... I expect the Leader of the 
Opposition ...(Interruptions)... I will be constrained if the House is not in order. 
...(Interruptions)... Let the House be in order. ...(Interruptions)... The House is not 
in order. ...(Interruptions)...  
 
SHRI MALLIKARJUN KHARGE: It is an insult to the Parliament; it is an insult to the 
House. ...(Interruptions)...  
 
MR. CHAIRMAN: The House stands adjourned to meet at 11.00 a.m. on Friday, the 
21st July, 2023. 
 

The House then adjourned at eight minutes past two of the clock  
till eleven of the clock on Friday, the 21st July, 2023. 

  
 

 
 
 
 
 

                                         
*Expunged as ordered by the Chair. 
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